Annexure — 3

Name of the corporate debtor: Tarun Realtors Private Limited;

Date of commencement of CIRP: 20" July 2023;

List of creditors as on: 15" August 2023

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in %)

SI. | Name of| Details of claim Details of claim admitted Amou Amount | Amou | Amou [Remarks
No. | creditor receive ntof ofany | ntof ntof | ,ifany
d conti- mutual | claim | claim
Date Amount | Amount | Nature [ Amount | Amou [Whe % nge_nt dues, not_ unde_r
of rec| claimed | of claim | of claim | covered | nt ther| voting | claim that | admitt | verific
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JAsset 07/08/2023 |1,01,65,15,282]1,01,65,15,282|Financial Debt|1,01,65,15,282|Nil No 21.21% N.A. N.A. N.A. -
Reconstruction
Company
(India) Limited
Standard 08/08/2023 [2,04,36,25,394|2,04,36,25,394|Financial Debt[2,04,36,25,394|Nil No  [42.65% N.A. N.A. N.A. X
Chartered
Bank
The Karur  |08/08/2023 [1,39,98,83,240[1,39,98,83,240|Financial Debt|1,39,98,83,240|Nil No  [29.21% N.A. N.A. N.A. X
[Vysya Bank
Limited
Fedbank 08/08/2023 [33,18,01,820 |33,18,01,820 |Financial Debt[33,18,01,820 |Nil No  [6.93% N.A. N.A. N.A. X
Financial
Services
Limited




